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Government af India

Mlniqtry of Finance

' Department of Revenue
Central'Board of Direct Taxes

e 'Ne\:q Delhl, the ?:5 .,i-'—‘i:.b

NOTII-" ICATION -
(INCOME TAX)

3. 0. Ne, ' . | In exer01se of the pOwers conferred by gub—elause;
(iv) of clause (230) ofISection 10 of the- Inc0me—tax Act, 1961
(43 of 1961), the Centrél Goverpment hereby netifieg "Krughna

Chandra Pbmor1a4 Trust, |0rlssa" for the purpOsE of the salﬂ sﬂb—
clause for the ssessmemt years 1998-9% te 2000-2001 subject ‘to
theifollowing ¢ nditlonm, Aamely:-

1 : ; - ! ¥ i n 2
(i) the dssessee!will. apply its income, or accumulate f£or -
appliCation,|Wholly and exclugively to the obJects fer
whlchl it is established; »

(ii) the assessee will not invegt or deposit its funds:
(Other than voluntary contributions received and )
maintained in the form of jewellery, furniture ete.)
for any peridd during the previous 'years relevant:’
to the agsessment years mentioned above otherwise
than in any one or more of the formg of modeg specified

.in sub-gection (5) of section 11;

(iii) thls.notificétion will not apply in relatian to any
income being iprofits and .gaing of buginess, unlesg the
buginegs ig incidental to the attalrmment of the
objectiveg of the assessee and separate books of
accountg are maintained in respect of such buginegs,

( SAMAR EHADRA )
U@ER SECRETARY T0 THE G¢OVT, OF ITNLIA

Notification No, AVLGOY (F.No, 197/6/99~ITA-1)
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The Manager,

Govermment of India Press,

Ring Road, Mayapuri Industrial Area,
(Near Rajouri Garden), New Delhi,
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